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The 18" November 2022

No. Jo/fafde—24 /2015 (I1)/12—In exercise of the power conferred by Bihar Right to
Public Services Act, 2011 (Bihar Act, 4, 2011) under section-3, the State Government, for
the services under Indian Electricity Act 2003 (36 of 2003), central Electricity Authority
(Measures’ relations to safety and Electric supply) regulations 2010, as amended from time
to time and the rules and regulations made there under, the state government, With
immediate effect, here by notifies Designated officers, Appellate authority, Reviewing
officers and stipulated time limit for providing the services as here under :-
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By order of the Governor of Bihar,

Sd/- Illegible,

Principal Secretary.
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